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Sh. Abhishek Mishra, proxy on behalf of petitioner counsel Sh. Shravan
Kumar Vishnai.

The present petition is filed as a fresh case under Section 252(3) of the

Companies Act, 2013 seeking for restoration of the name of the Companies in the

register of the ROC, Kanpur.

In view of this, a notice be issued to the ROC, Kanpur for inviting its

objections/comments on proposed relief sought for in the petition.

The matter to be listed on 12" December, 2017.
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